CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR
Original Application No. 254 of 1998

Jabalpur, this the 19th day of June 2003.

Hon'ble Mr. p.C. Verma - vVice Chairman (7)Y
Hon'ble Mr. a.x. Bhatt - Administrative Member

P.S. sahni, son of shri N.S. Sahni
R/o s-1, East Railway colony,
Bhopal H Mopo

Employed at Bhopal under the Divisional
Railway Manager, central Railway. APPLICANT

(By Advocate - Shri Atul Hemg holding bries of Shri
P.,R, Bhave)

VERSUS
1. Unign of India through the Secretary
Ministry of Railways, Railway Board,

Rail Bhawan, New Delhi.

2. Divisional Railway Manager,
Central Railway, Bhopal : M.p.
3. Senior Divisional Engineer (North),
Cc/o DRM Office, Bhopal : M.p. RESPONDENTS

(By Advocate - Shri s,x, Mukerjee)

O R D ER (ORAL)

By D.C. Verma - Vice Chairman (J) ;-

aPPears that the applicant is ng longer interesteq in

prosecution.
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(Anand Kunar Bhatt)
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